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In the Court of Executive Magistrate-cum-Naib Tehsildar Dhatwal at Bijhari,
Distt. Hamirpur (H.P.)

In the matter of :

Partap Singh
Versus
General Public
Notice to General Public.

Partap Singh s/o Sh. Munshi Ram, r/o Village Paplohal Brahmna, P.O. Dandwin, Tehsil
Dhatwal at Bijhari, District Hamirpur, H.P. has applied in this office for the entry of his date of
birth which has taken place on 04-03-1963 but due to ignorance the same could not be entered in
Gram Panchyat Dandwin. The applicant in support of the facts of the event has submitted the
requisite documents and the same have been perused accordingly.

General public is hereby informed through this notice that if any person is having any
objection regarding the date of birth of applicant which is 04-03-1963, they can file their objections
either in writing or through their counsel with in a period of 30 days from the date of issue of this
notice, if no objection is received from any person regarding the date of birth which is
04-03-1963 the same will be registered accordingly.

Issued under my hand and seal of the court on 03-03-2026.
Seal. Sd/-

Executive Magistrate-cum-Naib Tehsildar,
Dhatwal at Bijhari, District Hamirpur (H.P.).
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